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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 48/2022
IN
ORIGINAL APPLICATION NO. 30/2022

IN THE MATTER OF:
AFSAR ALI

...APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH
...RESPONDENT(s)
INDEX | o
" S.NO. | PARTICULARS PAGE NO.
"~ 1. FURTHER PROGRESS REPORT ON BEHALF OF |

'STATE OF UTTAR PRADESH IN COMPLIANCE
"OF ORDER DATED 09042025 PASSED BY THE
'HON'BLE  NATIONAL ~ GREEN ~ TRIBUNAL,
: PRINCIPAL BENCH, NEW DELHI

"2, A COPY OF LETTER DATED 28.04.2025 AND
| 'REPORT DATED  25.062025 IS ANNEXED |
| ?HEREWITI-I AND MARKED AS ANNEXURE-1 |
3. A COPY THE APPROVAL GRANTED BY THE
@GOVERNMENT IS ANNEXED HEREWITH AND |

' MARKED AS ANNEXURE-2 |

"4 THE PHOTOGRAPIS OF TIE REMOVAL OF
'ENCROACHMENT  FROM  THE POND IS

| ANNEXED HEREWITH AND MARKED AS%

. .
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"ANNEXURE-3 ‘

N

~ THE PHOTOGRAPHS OF THE CONSTRUCTION
'BEING CARRIED OUT IS ANNEXED HEREWITH
| AND MARKED AS ANNEXURE -4 |

6. \A COPY OF THE REPORT SENT TO UPPCB IS y'
| ‘ANNLXI..[) HEREWITH AND MARKED AS |
ANNEXURE-5 |
L A COPY OF ORDERS PASSED BY THE HON'BLE |

' SUPREME COURT IS ANNEXED HEREWITH |
l AND MARKED AS ANNEXURE-6

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
bhanwar09jadon@gmail.com| 6375115224

DATE:(08.07.2025
PLACE:NOIDA



479

BEFORE THE NATIONAL GREEN TRIBUNAL .‘(
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 48/2022
IN
ORIGINAL APPLICATION NO. 30/2022

IN THE MATTER OF:
AFSAR ALI

...APPLICANT(s)
VERSUS

STATE OF UTTAR PRADESH
...RESPONDENT(s)

FURTHER PROGRESS REPORT ON BEHALF OF STATE OF UTTAR
PRADESH IN COMPLIANCE OF ORDER DATED 09.04.2025 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL. PRINCIPAL BENCH,

NEW DELHI

‘ €
1, SQﬂ@%JQQ\’XLqiﬁg‘:d about 6pycars. Slo | gte Debi @m_,’%o?f’gé gsq"

swom & verified

ve ME2. That the present matter pertains to the laying of sewer line to the existing STP

g

g&gﬁﬁ&?&\g&% to prevent discharge of untreated waler into the pond opposite
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religious place of Siddha Peeth Devi Temple at village Dasna, Parganan Dasna,

Ghaziabad at Khasara nos. 2076, 2077, 2078.

3. That vide order dated 09.04.2025 the Hon’ble Tribunal directed the Deponent
to file a further progress report. The operative part of the order is stated below:
“ 1. Learned Counsel for State of Uttar Pradesh and UPPCB seeks two
months time for filing of further progress report.

2. Further progress report be filed within two months...”

4. That a letter dated 28.04.2025 was issued by the Deponent to the Nagar
Panchayat, Dasana, Ghaziabad, to submit a report apprising the Deponent

regarding the progress of the connection of the sewer line to the existing STP.

herewith and marked as ANNEXURE-1.

5. That as per the report, Detailed Project Report (DPR) amounting to Rs. 402.34
gWO Wotn &Ve“ﬂaﬁhs has been prepared and sent to the Government for approval with regards
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to the construction and connection of an RCC drain to the 100-KLD STP Plant.
That through Government Order No. 415/2024/Nau-5-2024/001com. No.
1871401 dated 25 November 2024, administrative and financial approval for
the said DPR amounting to 2402.34 lakhs has been granted and the first
installment of 2200.00 lakhs has been released accordingly.

A copy the approval granted by the government is annexed herewith and

marked as ANNEXURE-2.

6. That, as per the report, in relation to the encroachment upon the pond in
question, a joint site inspection and demarcation exercise was conducted on

3.2025 by the Naib Tehsildar and Lekhpal of the Revenue Department, in

local residents raised objections before the Tehsil authorities challenging the
demarcation process. In light of such objections, a re-measurement was
undertaken at the Tehsil level, and the matter was duly resolved.

The photographs of the removal of encroachment from the pond is annexed

&vem@ and marked as ANNEXURE-3.
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7. That following the removal of the encroachments from the pond in question,
the construction of the RCC drain was duly commenced. The total proposed
length of the drain is approximately 1 km, of which nearly 150 meters of
construction work remains pending. It is submitted that the remaining stretch is
expected to be completed within a period of one month. Upon completion, the
entire drain shall be connected to the existing Sewage Treatment Plant (STP),
and the said drain shall be rendered fully operational within one week of such
connection.

The photographs of the construction being carried out is annexed herewith and

marked as ANNEXURE-4.

#5778 That itis submitted that upon the completion of the drain and its connection to

the .".E:>,;is"ting STP, approximately 100 KLD of untreated wastewater shall be

duly cf‘c')‘nveyed for treatment, and thereafter, the treated eftluent shall be

q S

_discharged into the pond in accordance with prescribed environmental norms.

—

9. That furthermore, a report vide letter dated 25.06.2025 has been sent to the

“ﬁﬁ by the Nagar Panchayat, Dasna, District Ghaziabad pertaining to the
m & Ve

{ofe[ﬂ status of the STP and the on-going construction of the sewer line.
'%f-\R
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A copy of the report sent to UPPCB is annexed herewith and marked as

ANNEXURE-5

10.That furthermore, it is submitted that the Civil Appeal No.(s) 2695-2696/2025
is pending before the Hon'ble Supreme Court. The Hon’ble Court has granted
interim relief and stayed the proscecution order passed in para 13 of the order
dated 23.08.2024 and para 13 of the order dated 04.07.2024 by this Hon’ble

Tribunal. Additionally, it is submitted that the issue of the rejuvenation of the

pond in question is pending before the Hon’ble Supreme Court. The

perusal of this Hon’ble Tribunal.

12.1 state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing

material has been concealed there from. (%}\//
" \’e“!\ed DEPONENT
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VERIFICATION

Verified at [yAp Knp A on this g Y day of ﬂrrg\,‘_ﬁ A /g . 2025, that the

ontents of the above affidavit from paragraphs 1 to 12 are believed to be

st
M 1y : - 5
“¢nd\notlling material has been concealed therefrom.
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485 ANNEXURE-1
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Item No. 01 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Misc Application in Disposed of Cases No. 48/2022
In

Original Application No. 30/2022
Afsar Ali Applicant
Versus

State of U.P & Ors. Respondents

Date of hearing: 09.04.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Applicant in person through (VC).
Respondents: Mr. Bhanwar Pal Singh Jadon, Mr. Harshvardhan Singh Rajawat, Ms.
Anjali Sharma and Ms. Gargi Chaturvedi, Advocates for UPPCB and State

of U.P.
Mr. Rahul Khurana, Advocate for Nagar Panchayat Dasna.

ORDER

1 Learned Counsel for State of Uttar Pradesh and UPPCB seeks two
months time for filing of further progress report.

2 Further progress report be filed within two months.

35 List on 09.07.2025 for further consideration.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
April 09", 2025
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TR fdbrE 3rT—5
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HU I fINE o ¥ W@ TH0S0ei0—130 / A-5—2024—25 Re /2024 fEHID
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=rfreeer §  faRET Misc Application NO 48/2022 in 3070 W&T 302022 Afsar Ali v/s State
ofI{.PamﬁqTﬁﬁaﬂ%wﬁﬁzﬁ09—04—2025a%31§maﬂﬁw Fifese erdarel girded
PRI BY B PIOAE BT N A @) Suerel B g0 (S fbar T g |
1— WEIGT, AHLRT AER TSR 8Re graeewer §  fdeREE Misc Application NO 48/2022 in
iﬁm(i‘logm 30 /2022 Afsar Ali v/s State of U.P T a1 # =T 09—04—2025 &1 7= ey 9Iikd

ORDER

1. Learned Counsel for State of Uttar Pradesh and UPPCB seeks two months time for filing
further progress report .
2.Further Progress report be filed within two months.

FEley AT IR BRa =TT # fGEREE Misc Application NO 48/2022 in 311070
AT 30 / 2022 Afsar Ali v/s State of UP T 3T ¥ qig ooy faHid 09—04—2025 & HH
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UITId arg H§ gfifg arad @1 I
fqrT & Are qedieeR, srguTe U9 s
TP TR T S B ERT GYH Y
faTip—05.03.2025 @1 I &=T TR AW HY
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RET & W f T g0 ufaerd qui @1 g B
qAren i B T wrd ) OEY R
fqare B9 & PRY WG A P gRT B
Tahar fear T o Y @ 150 R Hiew
B TS H ATl BT A wd 9rfed 8 T
o f®T IoRa €9 @ ERT UAEY R faarg
P AR W) fear T & @9y AT &I
frfor gof @=, fw—afadfe arer @1 STP
Plant & g7 @7 &1 g &V forar widT/|
WISl % Feli= & | Yo fhed @l g==Id &7 |
ST JAT0T O AT BT AT PR g
ma%magaﬂaﬂ#%gmaﬁaw ufee o fear
TR |

2-HON'BLE  Supreme Court Of
 India,Civil appeal No(s).2695-
 2696/2025 Executive Officer V/S Afsar
'Ali &ANR. Wafeg §  UIRd 3Q¥

fedte 17.03.2025 & HA 3w

N

‘ “ORDER

" Counter Affidavit to be filed within four

' week.Rejoinder affidavit ,if any, to be filed
within three weeks thereafier.

| Interim relief granted earlier by this Court
to continue till Further orders.

" List on a miscellaneous day i. e.29" April

| 2025.”
L , -

2—¥gIey, A0 Hdred AT @ AR |
fasifeh 17.032025 & orquTe 4 Gfeardl Afsar |
Ali & ANR. &l 9k 9<e @ X Counter
Affidavit File % ®1 999 fear mar &k afe
qegd g A TR AT ST @l Counter |
Affidavit File 89 @& o9 9@E & 3r<x
Rejoinder affidavit File %=1 &1 w93 fear
2 ok 3w fafdy 29 et fraa &1 T8 o &
¥ &1 f= sewr wRa far Tar 8- |
The Court made the following |
ORDER

“Not taken up

List on 23" September 2025.” 1
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ANNEXURE-2

S-S waaedt - 9-5002(002)/224/2024
BAT- 415 72024/ T-5-2024 /001-Com.No.1871401
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U4 5 Rt dier & st dem Gt A SR sl & oeR vy 3 Refifdd 30 7k
Frert @ 5a PRl e 89 0 T 5647.54 TR BT GRS TE Acity By T 39 @i
yyH fed & w0 H e YRR 0 2819.00 GRT (UL AFTEH FIS I~ ARG W) &
YRR S1a fhd S W IsquTe Heted (ifdd favo, wdl ud ufamit & o wed wigfa
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(UFRTRT Y 9Rg )
HOW0 | UG BT ATH Mo e W WRe | yuafea s
wd i | U saqe
efa Pt AT TR
YARIAT
1 2 3 4 5
IEGE TR UIfeiehT URue Srei 110.34 55.00
2 | et TR UEad RaRT, 199.95 100.00
3 aa'lg TR UFrd gfsar 100.05 50.00
4 |§e TR Uifeieh1 ukeg I 202.20 101.00
5 | dieie TR Ugd sREST 208.17 105.00
6 |Rerr IR U9rd [9wpier 198.72 100.00
7 | RrsmdR TR UERd gARART 197.18 98.00
8 | daedRTR TR U1 STU9R I% SREwT 202.61 101.00
9 | &=re TR Ua1gd 9Rg 198.11 100.00
10 | IR IR Uiferept uRwe feaamR 122.25 61.00
11 | WS TR Uargd farerary 197.92 98.00
12 | micramETg TR Uggd ST 402.34 200.00
13 | mitramarg TR Uifeie] uRYg TRETR 209.70 105.00
14 | MaigsTR | TR G9d [QaER 196.98 98.00
15 | ARER TR UlfciesT UReg gAR 125.00 62.00

Akhileshwar Singh GO finance-2024-25 ,~~ .—-—Q ol
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16 | Wl TR YA 5 SR 201.88 100.00
17 | ygi|t TR UIfersh! UREg TMUfel 199.93 100.00
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fraa &) o Tafta R Frdse sae 1 aifia 8 fos S9d g1 A &t gaar guf fderor wfed

THTd UG auT fad fumT &1 &t S
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UTTEY TE1- 415 /2024/ F1-5-2024 /001-Com.No.1871401, f&Hi® 25.11.2024 FT HaHE
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PHOTOGRAPHS SHOWING DEN‘S@'?N ACTIVITIES DONE AT DASNA POND
ANNEXURE-3
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ANNEXURE-4

PHOTOGRAPHS SHOWING DRAIN CONSTRUCTION DONE AT DASNA POND
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ANNEXURE-6
506
REVISED

ITEM NO.14 COURT NO.6 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 45810/2024
(Arising out of impugned final judgment and order dated 04-07-2024
in MA No. 48/2022 23-08-2024 in MA No. 48/2022 passed by the
National Green Tribunal)
EXECUTIVE OFFICER Petitioner(s)
VERSUS

AFSAR ALI & ANR. Respondent(s)

Date : 23-10-2024 This petition was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA

HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Petitioner(s) Mr. Sumeer Sodhi, AOR
Mr. Chaitanya Sharma, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

Issue notice returnable on 9" December, 2024.
In the meanwhile, there will be stay of operation of paragraph
13 of the order dated 4t July, 2024 subject to condition of the

appellant depositing the compensation amount in this Court on or

before 2" December, 2024.

Signature-Net Verified

Di ilgﬂvgﬁe by

T0SS(KAVITA PAHUJA) (AVGV RAMU)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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ITEM NO.14 COURT NO.6 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 45810/2024
(Arising out of impugned final judgment and order dated 04-07-2024
in MA No. 48/2022 23-08-2024 in MA No. 48/2022 passed by the
National Green Tribunal)
EXECUTIVE OFFICER Petitioner(s)
VERSUS

AFSAR ALI & ANR. Respondent(s)

Date : 23-10-2024 This petition was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA

HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Petitioner(s) Mr. Sumeer Sodhi, AOR
Mr. Chaitanya Sharma, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER
Issue notice returnable on 9" December, 2024.
In the meanwhile, there will be stay of operation of paragraph
13 of the order dated 23" August, 2024 subject to condition of the
appellant depositing the compensation amount in this Court on or

before 2" December, 2024.

(KAVITA PAHUJA) (AVGV RAMU)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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ITEM NO.81 COURT NO.5 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 45810/2024

[Arising out of impugned final judgment and orders dated 04-07-2024
and dated 23-08-2024 in MA No. 48/2022 in OA No.30/2022 passed by
the National Green Tribunal, Principal Bench, New Delhi]

EXECUTIVE OFFICER Appellant(s)
VERSUS

AFSAR ALI & ANR. Respondent(s)

Date : 09-12-2024 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s)
Mr. Sumeer Sodhi, AOR
Mr. Chaitanya Sharma, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

The amount of Rs.23,72,000/- (Rupees twenty three
lakhs seventy two thousand) shall be deposited by the
Registry in an interest bearing fixed deposit with any
nationalized bank till further orders are passed in the
appeal.

Issue fresh notice to the second respondent
returnable on 10" February, 2025.

Liberty to serve the standing counsel for the
respondent-State, in addition.

Signature-Net Verified

it teghy The first respondent has been duly served.

ANITA MAI TRA
Date: 20 2.12

18:48:39)
Reason: Er

(ANITA MALHOTRA) (ANU BHALLA)
AR-CUM-PS COURT MASTER
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REVISED
ITEM NO.52 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL DIARY NO(S). 45810/2024

EXECUTIVE OFFICER Appellant(s)
VERSUS
AFSAR ALI & ANR. Respondent(s)
(IA NO.245226/2024 - PERMISSION TO FILE APPEAL, IA NO.245228/2024 -
EXEMPTION FROM FILING O0.T., IA NO.245229/2024 - EX-PARTE STAY, IA
NO.246856/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES AND IA NO.246857/2024 - EXEMPTION FROM
FILING O0.T.)
Date : 10-02-2025 This matter was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE UJJAL BHUYAN
For Appellant(s): Mr. Sumeer Sodhi, AOR
Ms. Anushka Naugain, Adv.
Mr. Gagan Jaglan, Adv.
For Respondent(s):

UPON hearing the counsel the Court made the following
ORDER

Application seeking permission to file the appeal is allowed.

As the spare copies were not furnished by the appellant,
notice could not be issued to the second respondent. The spare
copies shall be furnished within a period of one week from today.
If the spare copies are furnished, issue fresh notice to the second
respondent, returnable on 17" March, 2025.

soawetaveiied Ty the meanwhile, the interim relief granted earlier by this

Digital ys\gﬁe by
ASHISH K
Date: 20 2.18

LofJurt to continue.

Reas

(ASHISH KONDLE) (AVGV RAMU)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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ITEM NO.52 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL DIARY NO(S). 45810/2024

EXECUTIVE OFFICER Appellant(s)
VERSUS
AFSAR ALI & ANR. Respondent(s)
(IA NO.245226/2024 - PERMISSION TO FILE APPEAL, IA NO.245228/2024 -
EXEMPTION FROM FILING O.T., IA NO.245229/2024 - EX-PARTE STAY, IA
NO.246856/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES AND IA NO.246857/2024 - EXEMPTION FROM
FILING O.T.)
Date : 10-02-2025 This matter was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE UJJAL BHUYAN
For Appellant(s): Mr. Sumeer Sodhi, AOR
Ms. Anushka Naugain, Adv.
Mr. Gagan Jaglan, Adv.
For Respondent(s):

UPON hearing the counsel the Court made the following
ORDER

Application seeking leave to appeal is allowed.

As the spare copies were not furnished by the appellant,
notice could not be issued to the second respondent. The spare
copies shall be furnished within a period of one week from today.
If the spare copies are furnished, issue fresh notice to the second
respondent, returnable on 17t March, 2025.

In the meanwhile, the interim relief granted earlier by this

Court to continue.

(ASHISH KONDLE) (AVGV RAMU)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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ITEM NO.62 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 2695-2696/2025
EXECUTIVE OFFICER Appellant(s)
VERSUS

AFSAR ALI & ANR. Respondent(s)

Date : 17-03-2025 These appeals were called on for hearing today.
CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE UJJAL BHUYAN
For Appellant(s)
Mr. Sumeer Sodhi, AOR
Mr. Bhanwar Pal Singh Jadon, Adv.
Ms. Anushka Naugain, Adv.
Mr. Gagan Jaglan, Adv.
For Respondent(s)
Ms. Sakshi Kakkar, AOR
UPON hearing the counsel the Court made the following
ORDER
Counter affidavit to be filed within four weeks.
Rejoinder affidavit, if any, to be filed within three
weeks thereafter.
Interim relief granted earlier by this Court to

continue till further orders.

List on a non-miscellaneous day i.e. 29" April,

2025.
wfrdi, (ANITA MALHOTRA) (AVGV RAMU)

CRAE ] AR-CUM-PS COURT MASTER
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ITEM NO.34 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 2695-2696/2025
EXECUTIVE OFFICER Appellant(s)
VERSUS

AFSAR ALI & ANR. Respondent(s)

Date : 29-04-2025 These appeals were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE UJJAL BHUYAN

For Appellant(s)
Mr. Sumeer Sodhi, AOR
Mr. Bhanwar Pal Singh Jadon, Adv.
Mr. Arjun Nanda, Adv.
Ms. Anushka Naugain, Adv.
Mr. Gagan Jaglan, Adv.

For Respondent(s)

The Court made the following
ORDER

Not taken up.
List on 23" September, 2025.

(ANITA MALHOTRA) (AVGV RAMU)
AR-CUM-PS COURT MASTER
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